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[T, &. 190-W/Land/INH-PFM]
W RiE, g yRIIHS iR / Fefor—fgda

MINISTRY OF RAILWAYS
[North Railway(Construction Organization)]
NOTIFICATION
New Delhi, the 12th November, 2025

S.0. 5171(E).—Whereas, by the notification of the Government of India, in the Ministry of
Railways (Railway Board), number, S.O. 4716(A), dated the 29 October 2024, published in Gazette of India,
Extraordinary, Part 11, Section 3, Sub-section (ii) (hereafter referred to as the said notification) under sub-section (1) of
section 20A of the Railway Act, 1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government
declared its intension to acquire the land specified in the schedule annexed to the said notification for execution,
maintenance, management and operation of Special Railway Project, namely, "Construction of ROB 34-C at Railway
Kilometer 35/2-3 at Saraichandi Yard" in Prayagraj district of Uttar Pradesh state.

And whereas, the substance of the said notification was published in daily newspapers Dainik Jagran
Hindustan Times dated 16th November 2024 under sub-section (4) of section 20A of the said Act;

And whereas objections have been received under section 20 (D) and the same have been
considered/ disposed by the Competent Authority.

Now therefore, upon receipt of the said report of the competent authority, and in exercise of the powers
conferred by sub-section (1) of section 20E of the Railways Act, 1989, the Central Government hereby declares that
the lands specified in the Schedule annexed hereto shall be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the Schedule annexed
hereto shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE
Brief description of the land to be acquired with or without structures, for execution, maintenance,
management and operation, for the Special Railway Project, namely, Construction of ROB 34-C
at Railway Kilometer 35/2-3 at Saraichandi Yard" in Prayagraj district of Uttar Pradesh state.

Name of District

Prayagraj

Name of Tehsil

Phoolpur

Name of Village

Hasanpur Korari (Sikandara)

Nature
S.No. of Type of Land
Land

Survey/
Gata
no.

Area

Hect.

Name of Owner/Interested Person

1 2 3

6

1 Private | Agriculture

149

0.0010

Jokhai Ram, Ramabhilash s/o Bhaggu R/o village, Vijay
kumar, Umesh Kumar, Suresh kumar s/o Mewalal, Jaini
Kaithwas s/o Late Ramchandra and Roopmani Kaithwas
w/o late Ramchandra, Mitthulal s/o Ram adheen R/o
Village, Anil Kumar s/o Mitthulal, Suman, Vandana
Bhartiya D/o Mitthu lal, Mukesh kumar s/fo Ram Krapal,
Ram krapal s/o Ramadheen R/o Village, Vinod Kumar s/o
Ramdas R/o Village, Srimati Phoolwanti Devi w/o
Sohanlal R/o Village, Salik ram s/o Ramdheen R/o Village
, Sawari Devi w/o Premchandra R/o

2 Private | Agriculture

156

0.0710

Arvind kumar, Pradeep Kumar, Praveen kumar, Manoj
kumar, Veerendra kumar, Dinesh kumar S/O Rajaram R/O ,
Mu Ramdei W/O Rajram R/O Village Baijpur , Arjun
Parasad, Gulabchandra, Lalji, Shri pal S/O Ram Sumer
Village Baijpur , Umapati S/O Ribai R/O Kumhauna , Gya
Parasad S/O Ram Krapal R/O, Dinesh kumar, Veerendra
Kumar S/O Ram gopal R/O, Deeraj kumar S/O Sukhapal
R/O , Nagendra kumar, Neeraj Kumar S/O Sukhapal R/O ,
Nokhelal s/o Ram Sawaroop R/O , Pawan Kumar S/O
Ramraj R/O, Vijay kumar, Umesh Kumar, Suresh kumar
s/o Mewalal, Jaini Kaithwas s/o Late Ramchandra and
Roopmani Kaithwas w/o late Ramchandra, R/o , Ravi
Kumar S/O Bhagawat Prasad R/O , Ravi kumar S/o
Rajendra Prasad R/O , Vindavasini Prasad S/O Ram krapal
R/O, Shiv kumar S/o Ram raj R/O , Shivpujan, Shiv Sagar
S/0O Ramraj R/O, Shrimati Geeta Devi W/O Rajendra
Prasad R/O, Shrimati Nirmala Devi W/O Sukhapal R/O ,
Smt. Saraju Devi W/O Ram Gopal R/O , Smt. Savitri Devi
W/O Ramkrapal Village Saray chandi , Smt. Geeta Devi
w/o late Bhagwat Prashad, Sachin Kumar S/o Bhagwat
Parasad R/O, Sundari Devi W/O Rajendra Prasad Village
Baijpur , Surendra S/o Sukhapal Village Baijpur ,
Suryakant S/O Rajaram Village Baijpur , Heeralal S/O
Sukkhu Village Bijpur

3 Private | Agriculture

160

0.0110

Bholanath, Vijay Kumar, Sanjay, Manoj s/o Heeralal

4 Private | Agriculture

168

0.0110

Gaya Prashad s/o Kaashideen Paasi R/o Village, Dev Saran
s/o Satai Paasi R/o Village, Mu. Indrawati w/o Bhola R/o
Village Rajesh Kumar, Rakesh Kumar s/o Late Mewalal
R/o Village

5 Govt. Non Agriculture

166

0.0020

Usar / Abadi

6 Private | Agriculture

172

0.0600

Amarnath S/O Mangaru R/O , Nand Lal S/O Golhai R/O,
Shrimati Susheela Devi W/O Heera Lal village Baijpur,
Smt. Reema w/o Dinesh, Smt Aneeta w/o Ramsaran

7 Private | Agriculture

414

0.0060

Rajesh kumar, Rakesh kumar s/o Mewalal, Gyanti Devi
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w/0 Susheel Kumar

Govt.

Non Agriculture

430

0.3060

Road

Govt.

Non Agriculture

420

0.0110

Aabadi

10

Govt./
Private

Non Agriculture
/ Agriculture

456

0.0730

Pond, Padmendra Pratap Singh , Chitrangad singh, Veer
Pratap Singh s/o Virendra Pratap Singh, Radha Singh w/o
Virendra Pratap Singh, Ram Singh S/O Jangi Singh R/O,
Subham Singh Under age 7 year s/o Gyanendra Pratap
Singh Gaurdian Manorma Devi w/o Gyanendra Pratap
Singh, Raghuvendra Pratap Singh s/o Gyanendra Pratap
Singh

11

Private

Agriculture

432

0.0030

Dharmendra Kumar, Mahendra kumar S/O Ramsundar R/O
Chamar , Nandlal S/O Babulal R/O Chamar , Rajendra
Prasad s/o Pandhari Lal, Ram Suchit S/O Sahadev R/O
Chamar, Vinod kumar S/O Babu Lal R/O Chamar, Ram
kali w/o Ramlal, Surendra kumar s/o Ramlal, Ram Sumer
S/O Sahadev R/O Chamar , Lal Chandra, , Ramesh
Chandra, Pramod Kumar S/O Ram Chandra, Mu.
Ramdulari W/O Ram Chandra R/O Chamar , Ku. Radha
Devi D/O Kallu R/O Chamar , Vijay Kumar, Ajay Kumar,
Sanjay Kumar S/O Shyam Lal R/O Chamar, Anil Kumar
S/O Shyam Lal R/O, Shrimati Amarta Devi W/O Shyam
Lal R/O, Ram Lal, Nandlal S/O Babu Lal R/O,
Priyanshu, Maneesh Kumar, Himanshu s/o Arvind Kumar,
Reeta Devi w/o Arvind Kumar R/o , Ramdular S/O
Kandhai R/O , Shrimati Sudha Devi W/O Kandhai R/O,
Usha Kaithwas w/o Ganesh Prasad Saroj R/o Village B —
74 Block B Vikas Vihar Uttam Nagar West Delhi, Sudheer
Kaithwas s/o Shankarlal, Beena Kaithwass w/o Anand
Kaithwas R/o Village Pratappur Post Garapur Pargana
Sikandara Tahsheel Phoolpur Shyam Surat s/o Ram Sewak

12

Private

Agriculture

431

0.0060

Dharmendra Kumar, Mahendra kumar S/O Ramsundar R/O
Chamar , Nandlal S/O Babulal R/O Chamar , Ram Suchit,
Ram Sumer S/O Sahadev R/O Chamar, Smt. Usha
Kaithwas w/o Ganesh Prasad Saroj R/o Village B — 74
Block B Vikas Vihar Uttam Nagar West Delhi, Sudheer
Kaithwas s/o Shankarlal, Beena Kaithwass w/o Anand
Kaithwas R/o Village Pratappur Post Garapur Pargana
Sikandara Tahsheel Phoolpur Shyam Surat s/o0 Ram Sewak
, Rajendra Prasad s/o Pandhari lal R/o

13

Private

Agriculture

465

0.0300

Krishnchandra S/O Radheshyam R/O Chagsaban,
Padmendra Paratap Singh, Ram Singh s/o Jangi Singh,
Chitrangad singh, Veer Pratap Singh s/o Virendra Pratap
Singh, Radha Singh w/o Virendra Pratap Singh, Malti Devi
W/O Ghanshyam R/O Chagsaban, Raghvendra Pratap
Singh S/O Gyanendra Pratap Singh R/O Subham Singh
Naba 7 yeras old S/O Gyanendra Pratap Singh , Shrimati
Manorama Devi w/o Gyanendra Pratap Singh R/O ,
Shrimati Mala Singh W/O Matyunjay Pratap Singh R/O

14

Private

Agriculture

470

0.0120

Dharmendra kumar s/o Devsaran R/O

15

Private

Agriculture

484

0.0200

Ramesh kumar, Kamlesh kumar s/o Jeetlal, Malti Devi w/o
Jeet lal, Smt. Aradhana Jha w/o Chandraprakash, Smt. Arti
Bharti Maurya w/o Brijbhan Singh Maurya, Smt. Meena
w/o Arun Kumar Singh, Smt. Arti Saroj w/o Ravi Shankar,
Dinesh Kumar Maurya s/o Ram Gopal Maurya, Virendra
Kumar Maurya s/o Yagya Narayana, Brijbhan Maurya s/o
Nokhelal Maurya, Smt. Ranjana Maurya w/o Bhailal
Maurya

16

Private

Agriculture

483

0.0060

Malti Devi w/o Jeetalal, Ramesh Kumar, Kamlesh Kumar
s/o Jeetlal R/o Village

17

Private

Agriculture

425

0.0300

Padmendra Pratap Singh, Ram Singh S/O Jangi Singh R/O
, Shubham Singh Naba 7 years S/O Gyanendra Pratap
Singh Gaurdian Manorama Devi w/o Gyanendra Pratap
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Singh R/o Village, Raghuvendra Pratap Singh s/o
Gyanendra Pratap Singh, Chitrangad singh, Veer Pratap
Singh s/o Virendra Pratap Singh, Radha Singh w/o
Virendra Pratap Singh

18

Private

Agriculture

429

0.0010

Abhay Raj, Ashok Kumar, Santosh Kumar S/O Ramnohar
R/O , Bhullur S/O Matasaran R/O , Mu. Kevali Devi W/O
Ramnohar R/O Village , Rajendra Prasad s/o Pandhari lal

19

Private

Agriculture

487

0.0010

Ankita Shukla W/O Rakesh Kumar Shukla Village
Soparavari , Subhas Chandra s/o Kishun Chandra R/o
Village, Mahua Kothi Jalalpur Kasba Tahsheel Handiya
Dist. Pryagraj, Smt. Poonam w/o Umashankar Kesarwani
R/o Village Garapur Tahsheel Phoolpur, Sobha w/o
Mahaveer, Reeta Devi w/o Rajesh Kumar Maurya, Ram
Nihor Maurya S/O Shivcharan Village Chagsaban , Ram
Pratap Vishwakarma S/o Ram Narayan Village Bairuai ,
Smt. Kusum Kumari w/o Sheshmani R/o Village Dulhepur
Kahli Pargana Sikandara Tahsheel Phoolpur, Smt. Alka
Maurya W/O Pawan Maurya Village Hathigaha , Shrimati
Ranjana Maurya W/O Bhai Lal Maurya Village Baijpur ,
Shrimati Summari Devi W/O Ram Kishor S/O
Purushottom urf Garapur

20

Govt./
Pvt.

Agriculture /
Non
Agriculture

486

0.1710

Punwasi, Bholai s/o Purudul, Parwati Devi w/o Ramnewaj,
Sanjay kumar, Dhananjay kumar s/o Ram Newaj, Rajendra
Kumar, Shivbaran s/o Matasaran, Smt. Shivpatti Devi w/o
Matasaran, Arun Kumar, Sudheer Kumar s/o Jaykaran,
Arvind Mohan, Ravindra Mohan, Susheel Kumar s/o
Dayanad, Renu, Sanjana, Sapna D/o Randheer Kumar,
Sandeep Kumar s/o Randheer kumar, Rekha Devi w/o
Digvijay Singh, Sangeeta Urf Photo Devi w/o Anil Kumar,
Abadi, Usar

21

Govt.

Non
Agriculture

152

0.0750

Aabadi

22

Govt.

Non
Agriculture

159

0.1700

Road

23

Private

Agriculture

140

0.0660

Shrimati Phoolmati Devi W/O Sohan Lal R/O, Smt. Sanju
Ben Vishwakarma w/o Shiv Shankar Vishwakarma R/o

24

Private

Agriculture

138

0.0020

Nidhi Lal, Pyare Lal S/O Ramautar R/O, Ram Bahadur S/O
Ramjatan R/O , Ram Sahay, Shiv Sahay S/O Jhangu R/O,
Bhajji Devi w/o late Salik Ram, Ajay kumar Yadav, Jay
kumar Yadav, Dinesh Yadav s/o Salik ram R/o Village,
Shrimati Dhanni Devi W/O Ram Lal R/O , Harday
Narayan, Sanjay Kumar S/O Ram Lal R/O , Shiv Pratap
S/O Vijay Kumar R/O, Smt. Fulwasi w/o Vijay Kumar,
Durvpati w/o late Chotelal, Banshi Lal, Munshilal, Raju
Patel s/o Chotelal and Kalawati w/o Ravi Patel, Nikhil
Patel s/o Ravi Patel R/o Vill. 39/7 AF/5A Chakdaudnagar
Naini Prayagraj, Ram Shiromani s/o Punnilal R/o Vill.
Sachchitanand, Parmanad, Ved Prakash S/O Ram Charan
R/O , Shrimati Kamala Devi W/O Ram Charan R/O , Ram
Surat, Vijay Kumar, Bhaiya Ram S/O Raja Ram R/O ,
Bindavashini , Gaya Prasad S/O Ram karpal R/O, Ravi
Kumar, Ruchi Kumar S/O Bhagwat prasad R/O , Shrimati
Geeta Devi W/O Bhagwat Prasad R/O

25

Private

Agriculture

139

0.0040

Bindavasini Prasad, Gya Prasad S/O Ram krapal R/O ,
Shrimati Shyamdulari W/O Late Ram Krapal R/O, Ruchi
Kumar, Ravi Kumar S/O Bhagwat Prasad R/O , Shrimati
Geeta Devi W/O Bhagawat Prasad R/O Ajay Kumar
Yadav, Jay Kumar, Dinesh Yadav S/O Late Salikram
Hashanpur korari, Bajji Devi W/O Late Salikram R/O
Shiv Sahay S/O Chhagu R/O , Shiv Pratap S/O Vijay
Kumar R/O, Ananti Devi w/o Ram Sahay , Badri Prashad,
Manoj Kumar, Santosh Kumar s/o Ram Sahay, Shrimati
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Dhanni Devi W/O Ram Lal R/O , Shrimati Phoolvashi
W/O Vijay Kumar R/O, Sanjay Kumar, Harday Narayan
S/O Ram Lal,

26 Govt. Non Agriculture | 464 0.0050 | Drain
27 Govt. Non Agriculture | 468 0.0020 | Chuk Way
28 Govt. Non Agriculture | 421 0.0060 | Abadi
. . Ramsaware, Shyamsaware, Shyamsundar S/O
29 Private | Agriculture 471 0.0380 Gaurishankar R/O
30 Govt. Non Agriculture | 175 0.0480 | Aabadi
31 Private | Agriculture 466 0.0110 Matadeen S/O Sampat R/O ,Lakshmi Jha W/O Bhagawati
Prasad Jha R/O
32 Govt. Non Agriculture | 422 0.0040 | Banjar
33 Govt. Non Agriculture | 167 0.0110 | Way
34 Private | Agriculture 413 0.0070 Lak_khi w/o Sitaram,_ Rajpati, Balmukund, Tirthraj,
Harishchandra s/o Sitaram
35 Gowt. Non Agriculture | 485 0.0210 | Chuk Way
Amarnath S/O Mangru R/O Chamar , Jeet Lal S/O Ram
Prasad R/O Chamar , Dharmendra S/O Nohar R/O Chamar,
Ram Dulari w/o Nohar, Punnvasi S/O Ramdas R/O ,
Mahendra Kumar S/O Bandhu R/O , Dukhni Devi w/o
. . Shyamlal, Urmlia Devi w/o Bulle R/o Vill., Ramnihor S/O
36 Private | Agriculture 173 0.0020 Mggru R/O Chamar , Lal Bahadur S/O Bihari R/O
Chamar, Vimlesh Kumar S/O Shankar Lal R/O , Shivam
Naba 9 Years old S/O Shankar Lal and mother Savitri Devi
R/O , Shrimati Savitri Devi w/o Late Shankar Lal R/O,
Sangram Lal, Harilal S/O Shukaru R/O Chamar
Jeet Lal, Vijay Bahadur S/O Mahaveer R/O, Shrimati
37 Private | Agriculture 154 0.0520 | Suneeta Devi W/O Raj Kumar R/O , Shrimati Suraj Devi
W/O Shri Ram Abhilash R/O
Bindavasini Prasad, Gya Prasad S/O Ram Krapal R/O,
. . Shrimati Shyamdulari W/O Late Ram Krapal R/O, Ruchi
38 Private | Agriculture 158 0.0110 Kumar, Ravi Kumar S/O Bhagwat Prasad R/O , Shrimati
Geeta Devi W/O Bhagawat Prasad R/O
Bindavasini Prasad, Gya Prasad S/O Ram Krapal R/O,
. . Shrimati Shyamdulari W/O Late Ram Krapal R/O, Ruchi
39 Private | Agriculture 157 0.0140 Kumar, Ravi Kumar S/O Bhagwat Prasad R/O , Shrimati
Geeta Devi W/O Bhagawat Prasad R/O
40 Govt. Non Agriculture | 153 0.0070 | Road
41 Private | Agriculture 160/511 | 0.0090 | Nandlal s/o Babulal R/o
TOTAL 1.397

[F. No. 190-W/Land/JNH-PFM]
SHYAM SINGH, Chief Administrative Officer/Const-I11
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